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Shri Tyagi: Advertisement to  the
tune of Rs, 1 crore?

Shri Hem Barua: Rs. 1'32 crores.

Mr. Speaker: Order, order, Shri
Malhotra.

Shrimati Renuka Ray: Sir, my ques-
tion has not been answered.

Mr. Speaker: What does she want
to know further?

Shrimati Renuka Ray: Could he tell
us what economies are being effected?
He can mention at ‘east one or two
items.

Shri Mohiuddin: We have not yet
got the report as to what items spec-
jally are under the subject of economy.
I hope, they are economising all-
round.

Shri Inder J, Malhotra. I can under-
stand the need for putlicity regard-
ing Air-India in foreign countries but
I would like to know why Air-India’s
publicity campaigns are so necessary
even within the country.

Shri Mohiuddin; I may remind the
hon. Member that ever in India there
are tourists and other visitors coming
from FEurope, Japan and all other

' places who are free to travel by any
pirline they like. The advertisement
ig necessary for them.

Mr. Speaker: The hon. Minister must
have realised by now how exercised
hon. Members feel on this matter.
‘Therefore he will kirdly look into it.

Shri Harish Chamdra Mathur: Sir,
my submission is that this question is
regarding economy anfl the hon,
Minister has not been able to give us
any idea as to what economies are
being effected. After all, they are
supposed to come prgpared. I pointed
out to one particular item, A sum of
Rs. 1,32,00,000 is being spent on publi-
city alone and the hon. Minister does
not even seem to know whether this
much amount is being spent or not.

Mr. Speaker: The eccr.omy that was
primarily iftended, so far as this
question is concerned, was by amalga-
mntingv the two Corporations.
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Shri Harish Chandra Mathur: Thas
is part (b) of the question. Part (a)
of the question ig about economy in
the light of the present emergency and
the particular development that even
big international airlines, three or four
times bigger than Air-India, are am-
algamating.

Mr, Speaker: We cannot go into that
matter of policy. He says that Gov-
ernment have come to the conclusion
and have taken a decision that for the
present there is no need for amalga-
mating them or that they will review it
some time afterwards. But I will
again ask the hon, Minister to look
into the matter, It is a question on
which hon. Members feel excited.

Shri Tyagl: May I add, Sir, that we
are answerable to the people’s criti-
cism and if there is so much of wastage
on advertisement.....

Mr. Speaker: Order, order. I am
asking the hon. Minister to look into
it and explain to hon. Members or put
all these facts befgre the House some
time.

Shri Priya Gupta; May I seek a
clarification?

Shri Inder J. Malhotra: He may
make a statement regarding this,

Mr, Speaker: I have asked him #o-
do that.
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[(a) to (c). Reports from the
States indicate that the Village Volun-
teer Force and Defence Labour Bank
Schemes have been inaugurated in
most of the Panchayats on the 26th
January. The response to the scheme
has been generally good, though . it
differed from area to area and village
to village Liberal donations to the
Defence Labour Banks have been
reported from Andhra  Pradesh,
Kerala, Madhya Pradesh and Madras.
With these donations, work has been

started  primarily on agricultural
schemes.
(d) No Sir. According to the

Scheme, labour is commuted at the
prevailing local wage rate.}

Shri P, R. Chakraverti: By what
methods the activities of the Youth
Clubs and Mahila Mandals have been
integrated in this new concept?

Shri Shyam Dhar Misra: The
scheme of Village Volunteer Force
which includes the scheme of Defence
Labour Banks will be on the support
of Mahila Mandals and Yuvak Dals.
As a matter of fact, there is to be a
small wing for women also. So, all
the sections will be mobilised and
their association will be necessary.

Shri P. R. Chakraverti: To what ex-
tent the option to make cash contri-

buticn in Lieu of labour has been .

exercised?

Shri Shyam Dhar Misra: The option
is in regard to all those persons who
cannot contribute labour or who are
not physically able to contribute
labour. They can donate in terms of
money at the wage rate prevailing in
the village.

Shri Bhagwat Jha Azad: May I
know what the Government proposes
to do to remove one of the chief
hurdles in raising the village volun-
teer force, that is the paucity of train-
ed personnel for raising such force in

the villages?
L]

Shri Shyam Dhar Misra: The
success of the scheme will actually
depend on good training. That is a

~
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part of the scheme itself. At all
levels there is programme for train-
ing. There is the Dalapathi who will
be trained at the bleck level. There
will be the village volunteer force
which will be trained by the Dala-
pathi, The training of the Dalapathi
may be for two to 3 weeks and for
the village volunteer force, it may go
from 3 to 5 days.
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Shri Ranga: May I know whether

the Governme!“ of India proposes to
impose this thing on all the States or
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whether they ‘want. to give freedom
to the States to decide whether they
would insist upon this on men or
women or make any special qualifica=
tions or what you call gpecial oppor-
tunities for the old people and sick
people to get themselves opted out of
it?

Shri Shyam Dhar Misra: There is
no imposition by the Government of
India, It is only through the willing
co-operation of the" States that this
scheme has been formulated. There
is no compulsion at all in thig scheme,
Ag a matter of fact, it is a voluntary

.scheme. It does not include old

people. The scheme itself says that
it will be for able-bodied persons.
Therefore, there is no compulsion
regarding persons who are old and
infirm and children,
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Shri Shyam Dhar Misra: That was
a fact, But, steps have been taken to
co-ordinate this scheme with the
Home guards scheme in the Home
Ministry.

Shri P. K. Deo: May I know, as the
provision for providing labour for one
day per month per adult is manda-
tory, is it not going against the very
Charter of the United Nations which
prohibits forced labour? It reminds
us of the fedual days of begar?

Shri Shyam Dhar Misra: I do not
know why the hon. Member is
reminded of those feudal days. The
wording itself is, it is a village volun-
tary force. It is voluntary. Nothing
is mandatory,

Shri Ranga: Why should they be
made to pay?
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Mr, Speaker: Mr. Basappa,

Shri Basappa: May I know whether
all the States have been given neces-
sary instructions to take up the pro-
gramme under this Village volunteer
force and if some of the States are
not given instructions, what are those
States?

Shri Shyam Dhar Misra: All the
States have been given instructions.
Instructions were given before the
26th of January - when the Prime
Minister inaugurated the scheme.

Shri A. K. Gopalan: May I know
whether there are any restrictions for
enrolment in this Volunteer force?

Shri Vasudevan Nair:
restrictions.

Political

Shri Shyam Dhar Misra: There are
no restrictions. There are qualifica~
tions that only the able-bodied will
join the village volunteer force,

Dr. P. 8. Deshmukh: Is it a fact
that some States preferred their Home
Guards Training Scheme to the
scheme that has been suggested by
the Central Government? Are there
any States which have indicated their
preference for the Home Guards
Training Scheme alone and have
stated that it would be complicating
matters if this Village Volunteer
Force scheme is also taken up?

Shri Shyam Dhar Mishra: Yes, it
was a fact that certain States pre-
ferred their Home Guards Scheme,
but since then we have discussed the
matter with the State Governments,
and now there is full co-ordination
between this scheme and the Home
Guards Scheme.

Sugar Factories
+
f Shri Rameshwar Tantia:
'I_Shri Sivamurthi Swamy:

Will the Minister of Food and Agri-
oulture be pleased to state:

(a) whether Government have
taken any decision not to grant any
further licences for opening sugar
factiries in certain States;

*201.
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(b) if so, which are those States;
and

(c) whether any representation has
been received against such a decision?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) No, Sir.

(b) and (c). Do not arise.

Shri Rameshwar Tantia: Consider-
ing the shortage of sugar last year
and the increased quantity required
for export of sugar, will Government
consider the question of giving
licences to those places where the
sugarcane is more, as, for instance, in
Western UP?

Shri Shinde: Actually, the sugar
licensing policy is being reviewed by
Government in the light of the pre-
sent situation. But the licensed capa-
city actually stands at 33'5 lakhs tons
though the installed capacity is much
less. Government are trying to see
that the licensed capacity is installed
as early as possible. The situation is
always being reviewed by Govern-
ment, and Government are very vigi-
lant.

Shri Rameshwar Tantia: May I
know whéther it is a fact that some
licences which had been given have
not been implemented, and if so, how
many such licences remain to be im-
plemented still, and whether Govern-
ment will give the licences in respect
of those cases to other parties?

Shri Shinde: Actually it happened
only in the case of one State, namely
Mysore, where two licences were
issued but they were not actually im-
plemented. But, again in respect of
that State, the revoked licences were
granted to the same State, and Gov-
ernment are watching very carefully
the actual implementation of the
licences which have been granted.

Shri Inder J. Malhotra: May I know
whether at the time of giving a new
licence, Government give special pre-
ference to ro-operative jsocieties for
running these sugar factories?

Shri Shinde: Governmen! examine
the cases on merit. Though prefer-
enceg are generally granted to co-





